05.10.2012 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE

HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30.A.M.

1.W.P. (C)5441/2012 PRASANTA KALITA KUSH SHARMA, HIMANSHU BAJAJ,
VS.UNION OF INDIA L.R.KHATANA
& ORS.

COURT NO. 3
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE V.K.JAIN

1.wW.P.(C)2700/2003 P.P.RELAN PADMA KUMAR,6K.K.MISHRA,
VS.UOI & ORS. MUKESH KUMAR TIWARI

COURT NO. 5

(DIVISION BENCH-6)

HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V. EASWAR

AT 2.15 P.M.

1.I1TA 817/2011 CIT RASHMI CHOPRA,
VS. RIO TINTO INDIA NAGESHWAR RAO,SAYAREE BASU MALLIK
PVT.LTD.

2.ITA 819/2011 CIT RASHMI CHOPRA,
VS. RIO TINTO INDIA NAGESHWAR RAO,SAYAREE BASU MALLIK
PVT.LTD.

3.ITA 822/2011 CIT RASHMI CHOPRA,
VS. RIO TINTO INDIA NAGESHWAR RAO,SAYAREE BASU MALLIK
PVT.LTD.

4.ITA 899/2011 CIT RASHMI CHOPRA,
VS. RIO TINTO INDIA NAGESHWAR RAO,SAYAREE BASU MALLIK
PVT.LTD.

5.ITA 900/2011 CIT RASHMI CHOPRA,
VS. RIO TINTO INDIA NAGESHWAR RAO,SAYAREE BASU MALLIK
PVT.LTD.

COURT NO. 35
EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE P.K. BHASIN

1.BAIL APP.1092/2012 VED PRAKASH YADAV R.M.SINHA ,M.N.DUDEJA,
VS.STATE OF NCT OF DLEHI N.HARIHARAN,ROHIT SHARMA

2.CRL.A.876/2001 JAIBEER DURGESH GUPTA,M.N.DUDEJA,
VS. STATE SEEMA SINGH



05.10.2012

1.CRL.A.335/2012

1.R.P.NO.695/2011
IN W.P. (C) 5114/2005

AT 2.15 P.M.

1.W.P.(C)668/1974

AT 2.15 P.M.

1.W.P. (C)8633/2003

AT 10.30 A.M.

1.W.P.(C)17192/2006

AT 2.15 P.M.

1.RC.REV.183/2012

2.RC.REV.187/2012

HIGH COURT OF DELHI
04TH OCTOBER, 2012

COURT NO. 36

J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

EXTENSION BLOCK (SECOND FLOOR)

HON'BLE MR. JUSTICE

MANMOHAN

NWADIKE UGO BEN
VS. STATE

COURT NO. 12
HON'BLE MR. JUSTICE

SUSHMA SHARMA
JASBIR KAUR

MANMOHAN SINGH

C.D.SINGH
VS. INDIAN OIL
CORPORATION LTD.

COURT NO.14
HON'BLE MR. JUSTICE

RANJAN MUKHERJEE,
S .BHOWMICK,
V.N.KOURA , PARAMJEET BENIPAL

RAJIV SAHAI ENDLAW

M/S OTIS ELEVATOR CO.
(INDIA) LTD.
VS.R.N.MEHROTRA,P.O.
LABOUR COURT & ORS.

COURT NO. 8
HON'BLE MR. JUSTICE

SAURABH PRAKASH,
SIDDHARTH YADAV

SUNIL GAUR

BRIG.M.B.ANAND
VS. UOI AND ORS.

COURT NO. 13
HON'BLE MS. JUSTICE

R.K.SAINI,VIKRAM SAINI,
SATYA SAHARAWAT,ANKUR CHHIBBER

MUKTA GUPTA

DTC
VS. PYARE LAL

COURT NO. 15
HON'BLE MR. JUSTICE

AARTI MAHAJAN SHEDHA,
ARUN BHARDWAJ,NARENDER DATT KAUSHIK

M.L. MEHTA

KISHORE

VS. PRABODH KUMAR & ORS.

TRILOK SINGH

VS. PRABODH KUMAR & ORS.

PRAG CHAWLA,6R.S.SAHNI

PRAG CHAWLA,6R.S.SAHNI

REGISTRAR (LISTING)



05.10.2012 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 12
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. |.A 6450/2008 SI LGAN WHI TE CAP SOUTHEAST VR, MAHESH AGGARWAL, DI VYA
In CS(OS) 1535/2007 ASI A JAIN, B. S. SHUKLA, HARJYOT
Vs. VIMONI | NDI A PRI VATE BHALLA, J SAGAR, DARPAN WADHWA,
LIMTED & ANR NI KHI L ROHATGE , JAI SHREE

SHUKLA, HARSH KAUSHI K,
ABHI NAV TANDON

COURT NO 21 (OS-D)
HON' BLE DR. JUSTI CE S. MJRALI DHAR

AT 10.30 A M

27. CS(0s) 1574/ 2005 M S KI RAT CHAND JAIN FAM LY VEHAK KHIURI A, SANDEEP
I. A 1570/ 2006 TRUST SHARVA, UTPAL PRASAD, MEHAK
I.A 7761/ 2012 Vs. STATE BANK OF | NDI A KHAJURI A, R K. SANGHI

I. A 15233/2012
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